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D.O. No. 9-17/20Q7-CN J'1o~
19th November, 2008

Dear i P~~urCt-

This is with reference to TRAl's recommendations on "Issues
related to Internet Telephony" forwarded to Department of Telecom-
on 18.08.2008. Though limited Internet Telephony services are being
offered by service providers for some time now in the country, the
penetration and growth of this service has been below expectations.
In order to facilitate' desired growth, this sector needs favourable
licensing & regulatory regime.

2. Our recommendations have. suggested various measures in
this regard for full internet telephony. Therefore it is desired that early
decision on the recommendations are taken which would help in the
growth of unrestricted telephony service in the country.
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Yours sincerely,

~a~
Shri Siddhartha Behura, .

Secretary,
Department of Telecom,
Sanchar Bhawan,
20, Ashoka Road,
New Delhi - 110001
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